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Eradication of Slums 

4100. SHRI MOOL CHAND DAGA: 
Will the Minister of WORKS AND 
HOUSING be pleased to state: 

(a) whether any scheme on national 
level has been formulated to provide 
faCIlities in slum areas in varIOUS 

States and to develop them and if 
so, the details thereof; 

(b) the places in Raj as than where 
&lum areas are located and whether 
Pali city is also included therein and 
if so, whether Government have given 
a:f\y financial assistance for their deve-
lopment during the year 1978-79, 
1979-80; 

( c) if nOlt, wnether Government 
propOse to give financial assistance 
now and if So. for what purpOSes and 
ho·w it will be urtilised; and 

(d) whether Governm,ent have 
~aken any preventive measures to 
ensure that sl~m areas do not come 
into existence in fUture and if so, the 
details thereof? 
1~ IJi--C -" 

tr'he 'Scheme for tDvlrorimerit'al Im-
'provem~nt In 'Urban 'SluDjs, which is 
applicabie to all ur6"an areas, 'se~ks to 
provide basIc amenities ~ana ~uci1it)es 
in slum. artas wQich are not eprmark-
ect frlr, ci~it~ri~e .. t~r .\ \east '1'0 years. 
The items of improvefuen't which are 
providE;c! under the Scheme are the 
foUow.ulg:-" 

0) Provision of water supply, in-
cluding drinking water tapS; 

(ii) Sewers; 
(iii) Storm water drains; 
(iv) Community ba!hs and latrines; 
(v) Widening and paving of exist ... 

ing lanes; and 
(vi) Street lighting. 

This Scheme is opera ted by the sta te 
Governments as part of the Revised 
Minimum Needs Programme out or 
allocations made for State Plan 
Schemes. 

(b) and (c). The Government has 
no complete information about the 
urban areas in Rajasthan whe-re slums 
are in existence. However, ~ccording 

to the information given in the Annual 
Plan docum~ts of Rajasthan fov 
1980-81, environmental improvement 
schemes under the Revised .l\linimum 
Needs Programme have been t:Jken UP 
in the slum areas in the cities of Aj-· 
mer, Bikaner Jaipur, Jodhpur Kota , , 
and Udaipur. Under the Centrally 
sponsored Schenle for DEvelopment of 
Small and Medim Towns loan assis-
tance of Rs. 3.15 lakhs lia~ been given 
to the Government of Raj asih an 
during 1979-BO for Implementing 
schcn1es of land acquisitIon and deve-
lopment as part of an integrated pro-
ject for d~veloplllent of Pali town. 
Thi<, nrojcC't has a component of .,lum 
improvelnent to be financed bv the 
State Government. . 

(d) Besides utilising the powers 
available to the local bodies to previmt 
unauthorised enCTOa~~~nt on v~~.iPt 
pUblic lands, it Is expected t4p..t ~~~~a
ter attention would be pard to 'Waiet 




